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cement in cases where the units re-
ported that their silos were full. The
Railways have also been requested
in such cases to provide wagons on
priorty basis to the extent possible.

(d) No, Sir.

(e) Any general permission to the
cement production units to sell
cement to persons or dealers of their
choice may lead to malpractices and
will not be in accordance with the
policy of the Government for con-
trols on price and distribution of
cement.
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Inquiry against Director Electronic* 
Testing and Development Centre

6673. SHRI BHAGAT RAM Will 
the Minister of HOME AFFAIRS be 
pleased to refer to the reply given to 
Unstarred Question No 8259 on 26th 
April, 1978 regarding inquiry against 
Director, Electronic  ̂ Testing and De
velopment Centre and state:

(a) whether the Enquiry Officer has 
submitted his report;

(b) what are the findings of the 
Enquiry Officer and what action has 
been taken on the report;

(c) whether it is a fact that a com
mittee has further been constituted to 
look into the same charges; and

(d) what is the justification for such 
a committee and why no action has so 
far been taken against the guilty 
officer in accordance with the findings 
of the enquiry officer’

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
AND IN THE MINISTRY OF LAW, 
JUSTICE AND COMPANY AFFAIRS 
(SHRI S. D. PATIL): (a) to (d). An 
enquiry was conducted into the alle
gations levelled against the Director 
of Electronics aind Development Cen
tre, Chandigarh:—

1. The Enquiry Officer in his report 
held as proved the following charges.—

(i) Misuse of Oxygen Gas 
Cylinder belonging to Electronics 
Testing and Development Corpora
tion to benefit the industry owned 
fcy His wife.

(ii) Tampering with quotation of 
M/a Decent Furniture* in order to 
give him pecuniary benefits and 
drawing commission on account of 
this favour.

(iii) Claiming false T.A.
(iv) Changing of Joining Report 

of one Workshop Mechanic from 
afternoon to forenoon.

(v) Payment of daily wages to one 
Sweeper-cum-Chowkidar for the 
period when he was on leave.

(vi) Compelling a Glass Blower, 
A Class HI employee to perform 
the duties of Sweeper-cum-Chowkl- 
dar
(vii) Termination of the services 

of a number of employees within 
a span of two years oh account of 
their refusal to fca'i'ry out his

r orders to do hig private work.




